OmE
g
INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGMS | TF JE MARKS
GEOGRAPHICAL INDICATIONS

UM gues / HidRTse
SR ST T 3T 35 died

GOVERNMENT OF INDIA

Ministry of Commerce & Industry

TN HaHH SR $fiaRes TR faumT
Department for Promotion of Industry and Internal Trade
A% UHed, SHiiewed 3R MR fog

ST Tuar va

BOUDDHIK SAMPADA BHAWAN
wAted. 32/ Plot No. 32

&FeT-14/ Sector-14

BT/ Dwarka, XA / India
FTATY / Tel: +911125300205

§-ﬁ?|’ / E-Mail : cgoffice.in@gov.in
aﬂ'ﬂ'l?{r.’ / Website: www.ipindia.gov.in

Office of The Controller General Patents, Designs & Trade Marks

No. CGPDTM/40/2025-CGOFFICE/3090

PUBLIC NOTICE

May 7, 2026

All stakeholders are hereby informed that due to maintenance activity, all e-services related
to Copyright (e-filing, public search & e-register) under the administrative control of O/o
CGPDTM shall remain unavailable and the affected timelines shall stand extended, in
accordance with the following schedule:

Downtime From To Extension of affected timelines till
1. 09/05/2026, 12:00 12/05/2026,11:30 13/05/2026, 11:30 P.M.
AM. P.M.

In case of payment failure, in line with the prevalent practice, a screenshot along with the
details of the application/matter should be sent immediately, without any delay, to the email
ID of Copyright Helpdesk (copyright@nic.in)
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